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1 2 3

2 2015-16 683433
3, 2016-17 6085.07
4 2017-18 4630.71
5. 2018-19 5952.69

Apart from the funds allocated by Ministry of Culture, the NCZCC and EZCC use
the interest of the Corpus Fund (3 28.66 crore and ¥ 30.75 crore respectively) available
with them.

(d) There is no dedicated scheme to preserve these particular folk art forms.
However, these ZCCs organize various cultural activities and programmes all over the
country on regular basis for which annual grant-in-aid is provided to them. In this
regard, a number of schemes viz Award to Young Talented Artists, Guru Shishya
Parampara, Theatre Rejuvenation, Research and Documentation, Shilpgram, OCTAVE
and National Cultural Exchange Programme (NCEP) are being implemented by these
ZCCs.

Inclusion of Koshli or Sambalpuri language in the
Eighth Schedule of the Constitution

2572. SHRI PRASANNA ACHARYA: Will the Minister of CULTURE be pleased to

state:

(a) the criteria for an Indian language for inclusion in the Eighth Schedule of

the Constitution of India; and

(b)  whether Government has any proposal to include Koshli/Sambalpun language
spoken by more than one crore people of Western Odisha, in the Eighth Schedule of

the Constitution, if so, when, if not, why?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE {(SHRI PRAHLAD
SINGH PATELD): (a) and (b) At present there 1s no established set of objective criteria
for inclusion of languages in the Eighth Schedule to the Constitution. There have been
demands for inclusion of 38 more languages in the Eighth Schedule to the Constitution

of India including Sambalpuri/Kosali. These are: (1) Angika, (2) Banjara, (3) Bazika,
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{4) Bhojpuri, (5) Bhoti, (6) Bhotia, (7) Bundelkhandi, (8) Chhattisgarhi, (9) Dhatki,
{10) English, (11} Garhwali (Pahan), (12) Gondy, (13) Gujjar/Guyjari (14) Ho, (15) Kachachhi,
(16) Kamtapuri, (17) Karbi, (18) Khasi, (19) Kodava (Coorg), (20) Kok Barak,
(21) Kumaoni (Pahari), (22) Kurukh, (23) Kurmali, (24) Lepcha, (25) Limbu, (26) Mizo
{Lushan), (27) Magahi, (28) Mundari, (29) Nagpuri, (30) Nicobarese, (31) Pahari (Himachali),
(32) Pali, (33) Rajasthani, (34) Sambalpuri/Kosali, (35) Shaurseni (Prakrit), (36) Siraiki,
{(37) Tenyidi and (38) Tulu.

As the evolution of dialects and languages is a dynamic process, influenced by
socio-cultural, economic and political developments, it is difficult to fix any criterion for
languages, whether to distinguish them from dialects, or for inclusion in the Eighth
Schedule to the Constitution. The earlier attempts, through the Pahwa (1996) and
Sitakant Mohapatra (2003) Committees, to evolve such fixed criteria were inconclusive.
No time frame can be fixed for consideration of the demands for inclusion of more

languages in the Highth Schedule to the Constitution.

Joint working group between India and France

2573. SHRI A. MOHAMMEDJAN: Will the Minister of CULTURE be pleased to

state:

{a) whether it is a fact that India and France will form a joint working group to

partner on museums, cultural spaces and research, if so, the details thereof;, and

(by whether it is also a fact that the working group would explore partnership

between the museums in India and France, if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHLAD
SINGH PATEL): (a) and (b) Yes, Sir. A Letter of Intent (L.OI) on the museum and heritage
cooperation between the Government of the Republic of India and the Government of
the French Republic has been signed. In the 1.OI there 1s provision of joint working
group (JWG) to work out the details of cooperation.

Significant works done by building survey project

F2574. SHRI SATISH CHANDRA DUBEY: Will the Minister of CULTURE be
pleased to state:

TOriginal notice of the question was received in Hindi.



